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Note 1

The claimant sent their unsigned, without proofs of claim, without affidavit claim on the last day of the claim submission date 04-04-2021.
The liquidator asked them to rectify the deficiences and provide the information and documents towards liquidator's queries. The claimant
resubmitted the claim on 08-04-2021 but the deficiencies were not rectified fully. The liquidator provided further time and opportunity.
Howver, the required documents and information were not shared by the claimant. The liquidator rejected the claim on 07-05-2021.




